
Sl. Amount of Amount Amount Amount of Remarks, if

No. contingent of any of claim claim under any

Department Government Identifi Date of Amount Amount Nature of Amount Amount Whether % of voting claim mutual not verification
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interest applicable be set-off

1
Employee's State Insurance 
Corporation Statutory Dues 11.11.2022            6,24,790.00            1,82,224.00 Unsecured No No No 0 0 0  4,42,566.00 0

1
Directorate of Commercial Taxes, 
West Bengal TAXES 16.11.2022  1,17,47,46,448.00  1,17,47,46,448.00 Unsecured No No No 0 0 0 0 0

1,17,53,71,238.00 1,17,49,28,672.00 4,42,566.00 

Annexure – 7
Name of the corporate debtor: SAV STEELS PRIVATE LIMITED; Date of commencement of CIRP: 28.10.2022; List of creditors as on: 22.11.2022

List of operational creditors (Government dues)
(Amount in₹)

Details of Claimant Details of claim Details of claim admitted

received


